
Paper Laid SRA V A A 31 t 1905 (SAKA) Committee on Absence 0/ 3;0 

and the comm nt of the 
omptroll r and Auditor Gene-

ral ther~on . 

(2) A tatement (Hindi and English 
ve ion) howing r a on for delay in 
I yin th paper m ntioned at (1) above. 
[plac d in Library. See o. LT-6915/83.] 

OTI ICATIO SUNDER CUS-
TO S ACT A D CENTRAL EXCISE 
RUL S. 

TH DEPUTY MI ISTER IN 
THE MINISTRY OF I A CE (SHRI 
JA ARDHA POOJARY) : I beg to 
lay on th Ta ble : 

(1) A copy each of the otification 
No. G. . R. 626(E) and 627(E) (Hindi 
and Eogli h v r ion) publi hed in 
G zette of India dated the 16th August, 
19 3 tog rh r with an xplanatory 
memorandum r garding incr a e in the 
rate of b i cu tom duty on orbitoi 
import d into ndia from 70 per cent ad 
valorem to 100 pre nt ad valorem, 
under e tion 159 of the ustom Act, 
1962. [PI c d in Library . See o. LT-
6916/83] . 

(2) A copy of otifica ti on o. 
651 ( ) (Hindi and Engli h vcr ions) 
pubJi h d in Gazette of India dated the 
18th August, 1983 tog ther with an 
explanatory memor ndum making cer-
tain amendment to otification 9. 
1 6/7S-Centr I Exci e dated the 21st 
Augu t, 1 75 0 that antacruz Elect-
ronio port Promotion Zone may enjoy 
faciHti on th same line a the 
Kandla Free Trad Zone in resp ct of 
ex mption to capital goods, raw ma-
terial and components, issued under 
the Central E ci e Rules, 1944. [PIeced 
in Library. See o. LT-6917/83.] 

A VAL REPORT OF REVIEW 
ON FOOD ORPORATIO OF I DIA 
FOR 1981-82, ETC. 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 

Members from the Sittings of the Hous. 

A D I THE MI ISTR 0 FOOD 
& CIVIl UPPLI S (S 1 M. S. 
SA JEEVI RAO): I b g to lay on the 
table: 

(1) (i) A copy of the Annual 
Report (Hindi and English 
version) of the Food Cor~ 
poration of India for the 
year 1981-82 along with the 
Audited Account, under 
sub-section (2) of section 
35 of the Food Corporations 
Act, 1964. 

(ii) A copy of the Review 
(Hindi and English versions) 
by the Government on the 
working of the Food Cor-
poration of India for the 
year 1981-82. 

(2) A statement (Hindi and 
EngJi h versions) showing 
reason for deJay in laying 
the papers mentioned at (i) 
above. [Placed in library. 
See No. LT-6918/83.] 

12.29 hrs. 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS OF 
THE HOUSE. 

THIRTEENTH REPORT 
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